
HIGH GOURT OF MANIPUR
AT IMPHAL

oPENtNG BALANCE, tNSTITUTION, DISPOSAL AND PENDENCY OF M!r'\{ CA:'ES lN

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF

DECEMBER,2023

HIGH COURT OF MANIPUR

opening Balance
lnstitutlon durint the

month
Disposal during the month

Closing balance at the end

of the month

civit Cril Total Civil Cril Totai LtvI Cril Total civil Cril Tota I

3100 a5z 3432 t37 15 r5l to2 9 111 313 5 338 347 3

Disposal of cases which are

5to10 years old during the
month

Pendency of cases which
are 5 to 10 years old at the

end of the month

Disposal of cases which ate
more than 10 years old

during the month

Pendency of cases which
are more than 10 years old

at the end of the month

Civil Cril Total Civil cril Total Civil cril Total Civil cril Total

9 1, 10 547 46 587 2 0 2 48 27 75

SUBORDINATE COURTS OF MANIPUR

opening Balance
lnstitution durlng the

month
Disposal during the month

Closing balance at the end
of the month

Civil cril Total Civil Cril Total Civil cril Total Civil Cril Total

5287 2804 808s t78 7t 249 143 66 209 5 316 2 809 812 5

Disposal of cases which are
5 to 10 years old during the

month

Pendency of cases whlch
are 5 to 10 years old at the

end of the month

Disposal of cases which are

more than 10 years old
during the month

Pendency of cases whlch
are more than 10 years old

at the end ofthe month

Civil cril Total Civil Cril Total Civil Cril Total Civil Cril Total

7 L2 19 L02 6 6)_2 1648 0 3 242 136 378

[,4hin.'+ tfit$:4
SUPERINTENDENN STATEMENT


